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IN THE INCOME TAX APPELLATE TRIBUNAL 
“B” BENCH, KOLKATA 
(E-COURT HEARING) 

 

BEFORE HON’BLE SHRI ABY T. VARKEY, JM AND 
HON’BLE SHRI MANOJ KUMAR AGGARWAL, AM 

 
आयकरअपील सं./ I.T.A. No. 970/Kol/2018  

      (िनधाŊरण वषŊ / Assessment Year :  2010-11) 
M/s. Ruttonpore Plantations Pvt. Ltd. 
Continental Chambers, 4th Floor, 15A, 
Hemanta Basu Sarani, Kolkata - 1 

बनाम/ 
Vs. 

DCIT-CC – 4(3) 
Kolkata. 

̾थायीलेखासं ./जीआइआरसं./PAN/GIR No. AABCR-1873-N  
(अपीलाथŎ/Appellant) : (ŮȑथŎ / Respondent) 

 
Assessee by  : Withdrawal letter dated 18/11/2019 
Revenue by : Shri Amol S.Kamat, Ld. CIT-DR 

 
सुनवाई की तारीख/ 

Date of Hearing  
: 10/11/2021 

घोषणा की तारीख / 
Date of Pronouncement  

: 10/11/2021 

 
आदेश / O R D E R 

 
Manoj Kumar Aggarwal (Accountant Member) 

1. Aforesaid appeal by assessee for Assessment Year (AY) 2010-11 

contest invocation of revisionary jurisdiction u/s 263 by Ld. Pr. CIT 

Central, Kolkata – 2 vide order dated 19.03.2018.  

2. The registry placed on record assessee’s letter dated 18.09.2019 

wherein the assessee seeks withdrawal of the appeal. The main 

effective contents of the same read as under:  

“In context to the above appeal it is submitted before your lordship 
that we no longer want to proceed with the aforesaid appeal as the 
same in not essential anymore and therefore it is requested before 
your lordship to dismiss the appeal as withdrawn.”  
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The Ld. CIT-DR did not object to the same. 

3. Resultantly, the appeal stand dismissed as withdrawn.  

Order pronounced on 10th November, 2021. 

           
                     Sd/-                Sd/- 
               (Aby T. Varkey)                             (Manoj Kumar Aggarwal) 
Ɋाियक सद˟ / Judicial Member          लेखा सद˟ / Accountant Member 
 
Kolkata; िदनांक Dated:  10/11/2021  
Biswajit, Sr. P.S.  
 
आदेशकीŮितिलिपअŤेिषत/Copy of the Order forwarded  to :  
1. अपीलाथŎ/ The Appellant: M/s. Ruttonpore Plantations Pvt. Ltd.  
2. ŮȑथŎ/ The Respondent: DCIT, CC-4(3) 
3. आयकरआयुƅ(अपील) / The CIT(A) 
4. आयकरआयुƅ/ CIT– concerned 
5. िवभागीयŮितिनिध, आयकरअपीलीयअिधकरण,  DR, ITAT,  
6. गाडŊफाईल / Guard File 

 
 

आदेशानुसार/ BY ORDER, 
 
 
 

Senior P.S 
आयकरअपीलीयअिधकरण,   ITAT, Kolkata. 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 


